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/1'. The Ld. Principal District & Sessions Judge (HQs), Central, THC. i
V 2. The Ld. Principal District & Sessions Judge, New Delhi, PI-IC. i

The Ld. Ptincipal District & Sessions Judge, East, KKD. ll
The Ld. Principal District & Sessions Judge, North-West, Rohini.
The Ld. Ptincipai District & Sessions Judge, South, Saket.
The Ld. Principal District & Sessions Judge, South-West, Dwarka.
The Ld. Principal District & Sessions-cum-Sp]. Judge (PC Act) (CBI), Rouse Avenue
The Ld. Principal District 84 Sessions Judge, West. THC.

9. The Ld. Principal District & Sessions Judge, Shalrdara, KKD.
10. The Ld. Principal District & Sessions Judge; North, Rohini.
I i. The Ld. Principal District & Sessions Judge, South-East, Saket. 1
I2. The Ld. Principal District & Sessions Judge, North-East, KKD.
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Suli: Sensitization Programme on Gender Justice (Optional) for Mixed Group of DHJS 8:
DJS Ofiicers. Public Prosecutors. Support Persons attached with VWDCs, Secretaries
of l)l.S,\s and Lawyers of the Rape Crises intervention Centres Scheduled for
t4"' October. 2023. in Collaboration with the National Commission for Women.

Respected Sir! Madam.

The Delhi Judicial Academy shall be conducting a ‘Sensitization Programme on Gender i
Justice (Optionai)‘ on 14"‘ October, 2023 at the Delhi Judicial Academy, New Delhi. '

The nomination list of Judicial Ofliccrs for the aforesaid programme is enclosed as
Annexure ‘A’.

it is requested that nominated Judicial Ofticers posted in your district may kindly be
communicated about their nomination in the nl"oresaid programme through your good oflice. i

it is fuither requested to nominate all the Support Persons [except 02 (two) for attending to
the urgent work]. who are assisting in the recording ofevidencc ofvulncrable witnesses in POCSO
illitl.lCI'h‘ in your respective disnicts, for attending the aforesaid programtnc on I-1'“ October. 2023,
.i:nicr mtimzition to the nominated Support Persons. A list of such nominated support persons along
‘.\ uh their contact numbers and e-mail IDs may kindly be sent through e-mail at dja@nic.in by
lt'\‘“ September. 2023 to enable us to make nccessaty arrangements. i

in cast: an Officer requires exemption from attending the programme. he/she may move
then applictumn in advance. if the exemption is required on urgent basis. an intimation to that
cl lcct may he sent to the Academy through e-mail, followed by a formal application. '

The nominated Judicial Officers may kindly be advised not to list any judicial work on . i
14"‘ October, 2023, so that litigants and lawyers are not inconvenienced. i

l
i

With regards,
Yours faithfully,

Encl.: Ax above

- (gr. Aditi Choudhary)
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i OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HEADQUARTERS)
TIS HAZARI COURT: DELHI' A _ R .. _;.___A_!

No.QZfZ Z5 $9,Q /JOTP/Gaz./2023 Dated, Delhi the 1-' '3 .»_.t .:...o
As directed copy of letter No. DJA/Trg/JO-23/1677/2023/3710 dated 28"’ August, 2023 received

from the Delhi Judicial Academy, Dwarka, New Delhi, forwarded to :-

1. The Concerned Judicial Officers of Central District, Tis Hazari Court, Delhi (as per llst attached
with the letter as Annexure ‘A’ .

2. The Officer In-charge, Vulnerable Witnesses, Tis Hazari Courts, Delhi information and
necessary action in respect of directions for nomination of Support Persons.

3. The PS to Ld. Principal District & Sessions Judge (HQs), Delhi.
\-/4/ The Branch In-charge, Factiitation is Hazari Court, Delhi.
I . The Website Committee, Engltshl ‘ ', Tis Hazari Court, Delhi.

6. The LAYERS for uploading the same.
7. The Branch In-charge, Pool Car Section, Tls Hazari Courts, Delhi

(Kaveri B weja)
District Judge (Commercial Court)-07

Officer In—charge Judicial Branch, Central
for Principal District & Sessions Judge(HQs)

Tis Hazari Court, Delhi.
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Annexure ‘A’

Nomination List of
Sensitization Programme on Gender Justice (Optional)

for Mixed Group of DHJS & DJS Officers
On

14"‘ October, 2023

Name of Officer
Present Posting District Poslin

Civill Police Place of
E

DHJS
Ms. l-leniani Mallioira District Judge (Commercial Conn) I West mc I

2 Mr. Mukesh l<r.Gupta Member Secretary. DSLSA Rouse Avenue
w Mr. Sanjay Jindal Judge, Family Conn North Roliini
& Mr. Pmveen Singh _ ADJ Central THC
vi Ms. Savilri ASI KKD
O\ Ms. Vandana Jain Joint Registrar (Judicial)

North-East I
I Dl-[C

\l I Ms. Sliivali Shalma AS] West I THC
O0 Mr. Naveen Kr. Kashyap PO MACT South-East I Saket
@ Mr. Rajinder Singli ASJ New Delhi PHC

>- G Ms. Geelzmjali ADJ North-East KKD

ll Mr. Vijay Kumar Jim Special Judge (‘PC Act) (CBI) Rouse Avenue

12 Mr§:»’A]ay Singh Sliekhawat ADJ T T'CE'i‘1iizil" THC

13 Ms. Niyay Bindu Special Judge (PC Act) (CBI) Rouse Avenue

14 Ms. Rucliika Singla ADJ North-West Rohini
l5 Mr. Dlieeraj Mor ASJ “Ceiiiial THC
16 Ms. Vijeta Singli Rawai ADJ I New Delhi I PHC
17 Ms. Chhavi Kapoor AS] (POCSO) New Delhi I Pl-IC
18 Mr. An/ind Bansal ASJ KKD
19 Mr. AbhilasliMalhotra Joint Registrar (Judicial) (CPC)

Sliahdara I
I DI-IC

20 Mr. Dlianneuder Singh ADJ West THC
21 Mr. Ganmv Gupta Special Judge (NDPS) South Sake!
22 Ms. Anzliann Beniwal AS! (PTSC) (POCSO) South-West Dwarka
23 Ms. Shanta Gupta ASJ (FFSC) (RC) South-West Dwarka
Z4 Mr. Kapil Kumar Trainee DHJS

25 Ms. Maliiina Rai Singli

DJS

CMM Rouse Avenue
26 Mr: Balwincler Singli SCI-cuiu-RC Central Tl-[C
27 Mr. Ajay Nagar SCJ-cun1~RC
28 Mr. Vaibliav Mehta ACMM Rouse Avenue

West I THC

29 Ms. Vasundhra Chhaunkar JSCC-cum-ASCJ-cum-GJ _Ne\v Delhi Pl-IC
30 Mr'..Pmnz1v Joshi CCJ-cum-ARC THC
31 Ms. Neelu Nagar ARC

I
Central I I

' ‘Cfeniial THC
32 Ms. Shruti Chandhary MM (Mahila Conn) East KKD
33 'fI?i§m Shilll MM (Virtual Trafiie Court) " "zcemia " THC
34 Mr. Manisli Jain Full Time Secretary, DLSA I North-West Rohini
35 Mr. Robinjeet Singli Deputy Registrar (CPC) DHC
36 Mr. Ajay Singli Pariliar MM (Nl Act) Digital Conn North-West Roltini
37 Mr. PranatKuu1ar Joshi Full Time Secretary, DLSA New Delhi PHC
38 Mr. Hiniaushu Seliloili MM North Roiuni
39 Mr. Ankit Mitlal MM (NI Acl) South-East Saket
40 Mr. Abliinav Singli MM (NI Act) New Delhi PHC
41 Ms. Richika Tyagi _ MM (Vinnal Traffic Conn) Central THC
42 Ms. Jyoti Naiu MM North R0 Il i ni
43 Ms. Sanglnuiua MM (Maliila Court) South-East Sakel
44 Ms. Archiia Garg MM (Mahila Court)

I
South-East I Saket


